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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  2823/2012

U.P. STATE BRIDGE CORPORATION LTD. & ANR.          Appellant(s)

                                VERSUS

SURENDRA KUMAR DIXIT (D) THR. LRS.                 Respondent(s)
 
Date : 11-09-2025 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

For Appellant(s) : 
                   Ms. Mithu Jain, AOR
                   Mr. Divyanshu Sahay, Adv.
                   Ms. Shradha Narayan, Adv.
                                      
For Respondent(s) : 
                   Mr. Avdhesh Kumar Singh, Adv.
                   Mr. Rajendra Kumar Singh, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   Mr. Prashant Sharma, Adv.
                   Mr. Gyanendra Vikram Singh, Adv.
                                      
         UPON hearing the counsel the Court made the following
                             O R D E R

List the matter next week, as prayed for.

        (NISHA KHULBEY)                         (MANOJ KUMAR)
     SENIOR PERSONAL ASSISTANT                  BRANCH OFFICER
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